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1/5.8.2&05 Shr_i Ved Prakash, Counsel for appl“ic'ant

Shri A A Khan, Stanc;ing c.ounsel- for Railway

Res ponde‘nts _

Heard counsels for Woth the parties
5 - After some argurments the learned counsel fer
‘the applicant seé}ﬁ permission to withdraw the
applicationy '-:[he applicant's covursel é.ubmits that.
a representation has been submitted iaef@re the |
‘\P..es pc;ndents which will lee pursued by the applicant,
This appl'ic‘atipn stands dis pbsed of as withdrawn.

sks - ( P.K.Sinha )
) Vice-Chairman



